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[Mr. Speaker]

drawal of certain sums from and
out of the Consolidated Fund of
India for the services of a part of
the financial year 1879-80."

The motion was adopted.

SHRI SATISH AGARWAL: I intro-
duce} ihe Bill

14.28 hrs,

DEMANDS* FOR GRANTS (RAIL-
WAYS), 1979-80, *SUPPLEMENTARY
DEMANDS FOR GRANTS (RAIL-
WAYS), 1978-80 AND RESOLUTION
RE. FIFTH REPORTS OF RAILWAY
** CONVENTION COMMITTEE

MR. SPEAKER: The House will
now take up discussion and voting on
the Demands for grants in respect of
the Budget (Railways) for 1979-80
and the Supplementary Demands for
Grants in respect of the budget (rail-
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ways) for 1878-79 for which four
houns have been allotted.

Hon. Members whose cut motions
to the Demands for Grants in respect
of the Budget (Railways) for 1879-80
have been circulated, may if they
desire to move their cut motions send
slips to the Table within 15 minutes
indicating the serial numbers of the
cut motions they would like to move.

Motion moved:

“That the respective sums not
exceeding the amounts shown in
the third column of the Order
Paper be granted to the President
out of the Consolidated Fung of
India to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1880, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 1 to 16.”

Demands for Grants {Railways) for 1979-80 submiited to the Vote of Lot Sabha

mﬂ Name of Demand i?;rm%n:n ‘{;’ew
House
.
1 2 3
Re.
4 Railway Board . . . 2,63,67,000
2 Miscel laneous Expenditure (General) .. 15,33,83,000
8 General Superintendence and Services . . . 116,48,64,000
4 Repairs & Maintenance of Permanent Way & Works . 196,88,08,000
5 Repairs & Maintenance of Motive Power . . . 185,66,62,000
6 Repairs & Maintenance of Carriages & Wagons 294,69,11,000
7 Repairs & Maintenance of Plant & Equipment . 106,54,28,000
8 Operating Expenscs- Rolling Stock & Equipment . 250, 14,235,000
9 Operating Expenses— Traffic . . 237,38,21,000
10 Operating Fxpenses—Fuel . . $08,45,07,000

{Introduced with the recommendation of the President.
*Moved with the recommendation of the President.
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X 2 3
11 Staff Welfare & Amenities 77+20,39,000
2 Miscellaneous Working Expenses 114,39,65,000
13 Provident Fund, Pcnsion & Other Retirement Benefits * 86,28,54,000
14 Appropriation to Funds 364,10,10,000
15 Dividend to General Revenues, Repayment of loan taken from

General Revenurs & Amortization of Over-Capitalization 370,28,11,000
16 Assets  Acqusition, Clonstruction and Replacement 1525,89,10,000

MR. SPEAKER: Motion moved:

“That the respective Supplemen-
tary sums not exceedig the amounts
shown in the third column of the
Order Paper be granted to the
President out of the Consolidated
Fund of India to defray the charges

that will come in courie of pay-
ment during the year ending the
31st day of March, 1879, in respect
of the following demands entered
in the second column thereof—

Demands Nos. 4, 6, 9, 14, 18, 17
and 20."

S apblem ntary Domands for Crants { Ralrotys) 197879 twbmitted to the Vote of Lok Sabha

No. of Name of Demand Amount of Demand
Demand for Grants Submitted
to the vote of Lok
Sabha
1 2 3
Rs.
Working Expens~s Administration . 3:17,71,000
Working Expenses—Opersting stafl’ . . 5.36,09,000
9 Working Expenses—Miscellancous Expenses N . 65,82,000
14 Construction of New hmr—-ﬂnmhl and Dcpweclauon Reserve
Fund P . f 1,50,00,000
16 Pensionary (‘.hargrs--‘!'cnsmn Fund . . . 9,79,0g9,000
17 Repayment of loans from General Revenues and interest there-
on —Development Fund . " 4,57,000
20 Payment towards Amortisation of over-capitalilation repav-
ment of loans from General Revcnuu and interest lhcnaon-—-
Revenue Reserve Fuand . 54,14,000

MR, SPEAKER: The Minister of
Raflwayg has requested that the reso-
lution regarding the recommendations
of the Raflway Convention Committee
(item 10) may be taken up for dis-

cuseioh along with the discussion on
the Demands for Grants (Railways)
for 1979-80 and Supplementary De-
mands for Grants (Railways) for
1978-T9 (iterns 15 and 16). ¥ the
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[Mr. Speaker]

House agrees all these three items
may be taken up for discussion toge-
ther. 1 think the House agrees with
me,

SOME HON. MEMBERS: Yes,

MR. SPEAKER: Five hours have
been allotted to these three items.
The Minister may now move the Re-
solutien,

THE MINISTER OF RAILWAYS
(FROF. MADHU DANDAVATE): 1
beg to move:

“That this House approveg the
recommendations made in para-
graphs 31, 42, 46, 55, 61, 73; 78;
81, 87, £8, 91, 94, 103 and 110 con-
tained in the Fifth Report of the
Railway Convention Committee,
1977, appointed to review the rate
of divilend payable by the rajilway
undertaking to General Revenues as
well as other ancillary matters n
connection with the railway finance
and general finance, which was pre-
sented to Parliament on the 18th
February, 1879,

That this House further direct
that the action taken by the Gov-
ernment on the other recommenda-
tions made in this Report may be
reported to the Committee.”

The recommendationg contained in the
first report of the Rallway Convention
Committee, as approved by Parha-
ment, determined the rate of dividend
payable by the Railway undertaking
to the genera] revenues and other
ancillary matters in respect of the
financial years 1077-78 and 1978-79.
The year 1978-79 wag originally the
Iast year of the Fifth Plan. By a deci-
sion of the Government, the year
1878-78 hes now become the first year
of the Sixth Five Year Plan. In the
normal course, memoranda covering
various aspects of railway finances in-
cluding their inter-relalions with
genera] finances in respect of the
Sixth plan period as a whole were
due tp be submitted to the railway

conventivpn committee, As the dimen- .
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sions of the Sixth plan, the financial
projecttions of the railways for
this period, the traffic targets to
be achieved and other relevant
aspects had not been finally determin-
ed in {ime, memoranda on all the sub-
jects could not be submitted to the
Railway convention committee, In the
meantime the expert group on the
capita] structure of the Indiamn Raul-
ways, constituted in pursuance of the
recommendaions of the Railway Con-
vention Committee of 1971, presented
their report containing recommenda-
tions of a far-reaching mature in re-
gard to the dividend payable by the
railway undertaking and other as-
pects. The recommendations of this
expert group were examined i{n con-
sultation with the Ministry of Finance
and an interim memorandum was
submitted to the railway convention
committee, containing proposals on the
dividend payable by the Railway
undertaking during 1978-79 and 1979-
80 and other aspects.

I am grateful to the Chairman and
memberg oi the Railway Convention
Committe. for having considered the
proposals contained in the interim
memorandum on an urgent basis and
recommending acceptance of the pro-
posals submitted by the Ministry of
Rajlways through their fifth report,
presented to Parliament on 18th Feb-
ruary, 1978,

I have covered brpadly the propo-
salg submitted by my Ministry to the
Railway Convention Committee in
para 16 and in other places of my
budget speech. The Railway Conven-
tion Committee in their report have
rightly emhpasised the need to main-
tain the financial viability of the
Railway undertaking, and as may b2
seen from the budget proposals, tke
railways have taken all possible mea-
sures to improve their performunce
despite serious handicaps, and it shall
be our endeavour to maintain the
profitability of the raiiway underfak-
ing in future also,

Ag mentioned in para 17 of my
Budget Speech, the Revised Estimates
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Yor the year 1978-70 and the Budget
Estimates for the year 1979-80, have
been framed on the existing basis in
the matter of the dividend payable by
Railways and other aspects of the
inter-relationship with General Fin-
ance. The changes Lhat will be re-
quired to be made as a result of the
recommendationg made by the Rail-
way Convention Committee, when
approved by Parliament, would be
reflected in the Revised Estimates for
the year 1979-80 to be presented in
due course and in respect of the year
1978-79, the required adjustments
would be carried out in the final
accounts. I may like to remind the
House of some of the important recom-
mendation3 of the Railway Convention
Committee. These gre mentioned at
page 10 of my Budget Speech, name-
1y

(i) The Railways will no longer
be called upon to obtain loans from
the General Revenues for meeting
shortfalls in dividend payments. 11,
in any year, there is a shortiall in
the payment of dividend, this would
be treated as a deferred liability to
be paid eventually as and when
adequate surplug is genercted and
the position reviewed after a period
of 10 years.

(ii) The accumulated interest por-
tion of the loan liability under Re-
venue Reserve Fund, amounting to
Re. 93.05 crores will be written off.
The palance amount of Rs. 122.19
croreg will be treated as a deferred
dividend liability.

(iil) Dividend reliefs on certain
items such as the capital cost of
new liney taken up on other than
financia]l considerations, capital cost
of ferry services, capital cost of wel-
fare buildings and payment of a
reduced rate of dividend at 3.5 per
<ent o1 the capital cost of residen-
tial buildings,

(iv) The total amount of dividend
reliefg will be contributed as &
specific subsidy from the General
Revenues,

(v) The existing arrangement of
obtaining loans from the General
Revenues for meeting the expendi-
ture under Development Fund will
continue but such loans will be
charged interest at the rate appli-
cable tn State Governments, instead
of at the borrowing rate.

With these words, I commend the
regolution for the consideration of this
House,

MR, SPEAKER: Resolution moved:

“That this House approves the
recommendations made in para-
graphs 31, 42, 46, 55, 61, 78, 78, 81,
87, 88, 81, @4, 103 and 110 contained
in the Fifth Report of the Railway
Convention Commttee, 1877, ap-
pointed to review the rate of divi-
dend payahle by the railway under-
taking to Genera]l Revenues as well
as other ancillary matters in con-
nection with the railway finance
and general finance, which was pre-
sented to Parliament on the 19th
February, 1879,

That this House further directs
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MR. CHAIRMAN: Hon. Members
may nowW moVe their cut motions,

SHRI BHAGAT RAM (Phillaur): I
beg to move:

“That the demsand wunder the
Head Railway Board be reduccd
by Rs, 100"

[Need to construct railway line
from Ludhiana to Chandigarh.
(62)1.

“That the demand under the
Head General Superintendence and
Services be reduced to Re, 1.

[Continuoug cancellation of large
numher of trains in Firozepur and
otheg Divisions. (83)].

“That the demand under the
Head General Superintendence and
- Servicey be reduced by Rs. 100.”

MARCH 16, 1979

and DS.G, (Riys) 344

[Need for introduction of super
fagt trains from Delhi to Chandi~
garh-Kalka, (64)].

SHRI A, R. BADRI NARAYAN
(Shimoga): I beg to move:

“That the demand under the
Head Railway Board be reduced
by Rs, 100.”

[Inadequate employment oppor-
tunities in Railways for persons
belonging to Karnataka State.
(102)1.

“That the demand under the
Head Railway Board be reduced
by Rs, 100

[Need for g recruitment office
being set up in Bangalore for
recruiiment jn all the railways of
persons belonging to Karnataka
State. (103)].

“That the demand under the
Head Railway Board be reduced
by Rs, 100.”

|Need for ensuring that ap-
pointments carrying a pay of
Rs. 500 and below for wvarious
railway undertakings are given
by and large to the loca] people
in Karnataka State. (104)].

“That the demand under the
Head Railway Board be reduced
by Rs, 100.”

[Need to construct all the rail-
way l'nes which have been pend-
ing for long in the Karnataka
State, (105)].

“That the demend under the
Head Railway Board be reduced
by Rs, 100.”

[Need to connect all the places
in the Karnataka State with the
rail lines, (106)].

“That the dem&nd under the
Head Railway Board be reduced
by Rs. lm.ﬂ

[Need to provide more raliway
traing to link all the places with



345 D.G. (Ry.) 1979-80 PHALGUNA 325, 1800 (SAKA) and D.S.G. (Rlys.)

the rest of the Couniry so that
more people visit the warious
places in the State of Karnataka.
(1071,

“That the demand under the
Head Railway Board be reduced
by Rs, 100.”

[Need to have rapid compiet;on
of Guntakal-Bangalore conversion
into broad gauge line. (108)].

“That the demand under the
Head Railway Board be reduced
by Rs, 190.”

[Nced to have conversion of
Bangalore-Mysore metre gauge
line into broad gauge. (109)].

“That the demend under the
Head Rallway Board be reduced
by Rs, 100.”

[Need for early conversion of
Bangalore-Miraj line into a broad
gauge, (110)].

“That the demand under the
Head Railway Board be reduced
by Rs, 100.”

[Need for early conversion of
Hubli-Hospet line into a broad
gauge. (1111

“That the demand under the
Head Railway Board be reduced
by Ras, 100.”

[Necd for construcltion of
Hubli-Karwar railway line, (112)]

“That the demand under the
Head Railway Board be reduced
by Rs, 100"

[Need for making a thorough
study of the existing rail configu-
ration in and around Bangalore.
(113)].

SHRI SHIBBAN LAL SAKSENA
(Maharajganj): I beg to move:—
“That the demand under the

Head Rallway Board be reduced
to Re. 1"

348

{Failure to award contracts for
vending foods to Railway possen-
gers at various Rallway Stations-
to Co-operative Societies of actual
vendors by terminating existing
conlracts with private contractors
to eliminate muddlemen. (138)].
“That the demand under the

Head Railway Board be reduced {n
Re, 1",

[Failure to award vending con-
tract to vendors’ Co-operative Sc-
ciety at Hapur junctions even
when contractors’ contracts have
expived, (140)].

“That the demand under the
Head Rallway Board be reduced
tO Re- :n

(Failure to provide vending.
work to vendors who are mem-
bers of Hapur Junction vendors”
Cooperative Society. (141)].

“That the demsnd under the
Head Tanilway Board be reduced
to Re. 1.

[Need to look into the exorbi-
tant amount demanded by Rail-
ways [rom Co-operative Society
of vendors at Khurja Junction
which is working most efficiently
for the last 30 years. (142)].

“That the demand under Lbhe

Head Railway Board be reduced
to Re. 1"

[Failure to lay down g policy
that all future vending contracts
will be given to genuine Co-ope-
rative Societies of actua] vendors.
(143)].

“That the demand unpder the
Head Ruvlway Board be reduced
to Re. 1"

(Failure to construct a 80 KM
raflwey line from Gorekhpur to
Maharaj Ganj, WNichalul and
Thunti Bari on Nepal border.
(144)].

“That the demand under the

Head Rsilway Board be reduced
to Re. 1.
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[Need to check wastage of
money on construction of a rail-
way line to connect Khalilabad
with Balrampur in Bastj District.
(145)].

“That the demand under the
Head Railway Board be reduced
io0 Re. 1.”

{Failure to provide wheeled
chairs to invalids, even at big
raliway stations to carry sick
passengers. (148)].

“That the demand wunder the
Head Ruilway Board be reduced
10 Re. 1"

[Failure to maintain properly
wheeled chairs for invalid ¢ven
where they are provided (147)).

“That the demand under the
Head Rajlway Board be reduced by
Ra. 100.”

[Failure to construct railway
line of 80 X.M. long from Gorakh-
pur to Maharejaganj, Nichlaul ang
Thuntibari on Nepal burder
which will open a most backward
area and which will be strategic
importance militarily by connect-
ing Gorakhpur with the border of
Nepal. (233)].

“That the demand wunder the
Head Railway Board be reduced by
Rs. 100"

[Failure to construct ralway
line from Sahjanwa to Bansgaon,
Urua Bazar, Gola Barhalganj.
(234)1.

“That the demand under the Head
Rallway Budget be reduced by
Ra. 100>

{Failure to complete the con-
version of the metre gauge rail-
way line into broad-gauge railway
line from Barabanki to Gorakh-
pur and Sonepur within the pro-
missed period of geven “years’
which have long expired, (235)].

“Thet the demand under the
Head Railway Board be reduced by
Re. 100"
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[Failure to equip the railwuy
station at Lohur Purwe with
even the minimum facilities of
providing a proper office for
selling tickets and benches on the
platform for the convenience of
the passengers. (236)].

“That the demangd undey the Heud
Railway Board be reduced by
Rs. 100.”

[Failure to provide wheeled
chairg for Invalid passengers even
at important railway stations and
failure to maintain wheeled
chairs in proper form at various
stations. (237)].

SHRI KRISHNA CHANDRA HAL-

" RER (Durgapur): I beg to move:

“That' the demang under the
Head General Superintendence and
Serviceg be reduced by Rs. 100."

[Failure to make Burdwan-

Asansol ag suburban section.
(156)].

“That the demand wunder the
Heag General Superintendence and
Services be reduced by Rs, 100"

[Need for reclassification of
posts of payment and mates of
Engineering Plate Laying De-
partments at highly skilled Grade
I and IL. (137)]

“That the demand under the
Head Assets-Aquisition, Cons-
truction and Replacement be re-
duced by Rs. 100"

[Failure to construct a new
railway line from Raniganj to

Bakura via Majia. (176)).

“ihet” the demand under the
Head Assets-Acquisition, Construc-
tion and Replacement be reduced by
Rs, 100."

[Failure to supply standard
tood to the railway pessengers.

(178)1.
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SHRI DINEN BHATTACHARYA:
(Seram Por): I beg to move:

“That the demand under the
Head General Superintendence and
Services be reduced to Re. 1.”

[Failure to repeal Rule 14(ii)
of the Dissipline and Appeal
Rules, 1968 for Rallway servants
(180)1].

“That the demand wunder the
Head Genera] Superintendence and
Services be reduced to Re. 1.”

[Failure to repeal Rule 14(ii)
and 148 RI of penal transfer, re-
version and charge-sheets. (181)]

“That the demand wunder the
Head General Superintendence and
Serviceg be reduced to Re. 1.”

[Failure to give recognition to
genuine trade union organisation
having more than 15 per cent
membership of the departments,
(182)].

“That the demand under (e
Head General Superintendence and
Services be reduced to Re. 1.”

[Channels of communications to
the unrecognised organisationg to
resolve trade disputeg through
negotiations. (183)].

“That the demand under the
Head General Superintendence and
Services be reduceg to Re, 1.”

[Implemenation of the assur-
ances given to Loco Running Staft

on 13th August, 1973. (184)].

“That' the demand under the
Head General Superintendence and
Serviceg be reduced to Re. 1.”

[Continued over-working of
Loeo Running Steff in the face of
stiff resistance from the astafl,
(185)].

‘“fhat the demand under the
fleaq General Superintendence and
Service, be reduced to Re. 1"

fincrease of work load on the
reilway employees (186)].

“That' the demand under the
Head General Superintendence and
Services be reduceg to Re, 1.”

[Increase in duty hours of

Gangmen and traction workers

(187)1.

“That the demang under the
Head Genera] Superintendence and
Services be reduced to Re. 1.”

[Use of rolling stock even
after their coded. (188)].

“That the demand under the
Head General Superintendence and
Serviceg be reduced to Re. 1"

{Continued use of casual labour
without a channel for, absorption
and confirmation. (1898)].

‘“That the demand wunder the
Head Repairs & Maintenance of
Motive Power o reduced to Re, 1.7

[Violation of sgfety rules while
dealing with constructior and re-
pairs of 25 KV traction (196)].

“That the demand under the
Heag  Assets—Acquisition, Cons-
truction & Replacement be reduced
to Re. 1"

[Need for construction of mnew
lines in backward Stateg like
Tripura and North East Region.
(203)1.

“That' the demang under the
Head Railway Board be reduced to
Re, 1.”

[Top heavy Administration all
over the Railways. (258)].

“That' the demand under the
Head Railway Board be reduced to
Re. 1"

[Introduction of payment of
bonus to all railway employees at
the end of every financial yesr.
(258)1.

‘“Phat’ the demand under the
Head Rallway Board be reduced by
Rs. 100.”

[Need to broaden the subways
of Bandel, Chinsurah, Chander-
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[Shri Dinen Bhatiacharya)
nagore, Badreswar, Sheoraphuly,
Serampore, Konnagore stationg in
Howrah-Bandel section of E.
Railway. (266)].

“That' the demand under the
Head Railway Board be reduced by
Rs. 100.”

[ Need to construct flyovers on
all the railway crossings that pass
over National Highway No. 2
from Liluah to Asansol in Eastern
Railway. (267)]

SHRI SAMAR MUKHERJEE
(Howrah): I beg to move:

“That’ the demand under the
Head General Superintendence and
Services be reduced to Re. 1.”

[Recognilion of unions in the

Railways, (190)]1.

“That the demand under the
Head General Superintendence and
Services be reduced to No, 1.”

[Non-recognition of theC.ILW.
Labour Union, Dakshin Railway
Employees Union, and All India
Locto Running Staff Associaticn.
(191)]

“That the demand under the
Head General Superintendence and
Services be reduced by Rs. 100."

[Need to absorb decategorised
(medically unfit) line  staff
including running section. (192)].
“That the demand under the

Head General Superintendence and
Services be reduced by Rs. 100.”

[Need for reclassification and
regradation of post and pay scales
of switchmen (183)].

“That' the demand under the
Head Staff Welfare and Amenities
be reduced by Rs. 100.”

[Need to grant full wages to
casual workers while injured on
duty. (107)1.

“That’ the demand under the
Head Staff Wellare and Amenities
be reduced by Rs. 100.”

[Need to pay eligible overtime
apd night duty allowance as per
RLT. award to staff. (188)].

MARCH 186, 1879

and D.S.G,  (Riys.) 35

“That' the demand under the
Heaq Assets—Acquisition Construc-
tion & Replacement be reduceq by
Re. 100.”

[Need for consiruction of fly-
over between Kalipahari and
Asanso] stations at Chhathapahar-
(204)].

SHRI P. K. DEO (Kalahandi): I
beg to move:

“That the demand under the
Head Railway Board be reduced by
Rs, 1.00.”

[Desirability of having a Pub-
lice Service Commission exclu-
sively for South Eastern Railwey,
(238)1.

“That the demand under the
Head Railway Board be reduced by
Rs, 100.”

[Desirability of providing a
full first clasg bogie with 24
Berths in the Link-cum-Chhatis-
garh Express for Wallair to
Nizammuddin and vice versa.
(239)]. .

“That the demang under the
Head Railway Board be reduced by
m‘ 100‘”

[Desirability of having a 8-
tire sleepers to second class coach
from Waltair to Dadar by Link-
Chhatisgarh-Nandpur Dsdar Ex-
press ang vice versa. (240)1.

“That the demsnd under the
Head Railway Board be reduced by
Rs. 100.”

[Desirability of having a high
platform on the town side of
Kesingg Railway Station (8. E.
Railway). (241)].

“That. the demang under the
Head Railway Board be reduced by
Rs. 100"

[Desirability of having a rosd
over-bridge on BState Highway
No. 2 near Kesinga Railway Sta-
tion (8, E Railway). (242)1.
“That' the demang under the

Head Railway Board be reduced by

Rs, 100"

-
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0

{Desirability of extending the
Rourkela-Titilagarh Passenger
train te Rayagadda in South
Eastern Rallway. (243)].

“That the demang under the
Head Railway Board be reduced by
Re. 100"

[Desirability of doubling the
Raipur-Vizianagram section of
South Eastern Railway, (244)].

“That the demand under the
Head Assets-Acquisition, Construe-
tion & Replacement be reduced by
Rs. 100"

[Need for construction Ama-
gura-Jaipatna-Bhawanipat n a =
Lanjigarh Road railway line in
view of the Upper Indravati
Multipurpose Project and oceur-
rence of abundant high grade
bauxite deposit in the area.
(245)1.

SHRI BIJOY MODAK (Hooghly):
beg to move:

“That' the demand wunder the
Head Railway Board be reduced by
Rs. 100.7

[Failure to change the pattern
of top heavy administration all
over the Railway. (261)].

“That the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Failure to introduce annual
bonus for railway employees.
(282)].

“That' the demand under the
Heag Railway Board be reduced by
Re. 100.”

[Need to withdraw the propos-
ed increage in the rate of sub-
urban  Railway monthly ticket
fare (273)).

“That the demand under the
Head Railway Board be reduced by
Rs. 100.”

4881 LS—12%

[Need to introduce the payment
of annual bonus to all employees
of the Indian Railways, (274)].

SHRI ROBIN SEN (Asansol): I beg
to move:

“That’ thg demandg under the
Head Railway Board be reduced by
Rs. 100,”

[Failure to provide stabling
facilitigy at Asansol station in
Eastern Railway, (263)].

“That the demang under tne
Head Railway Board be reduced by
Rs, 100.”

[Failure to stop pilferage and
wagon breaking in Asansol,
Andal railway yard in Eastern
Railway. (264)].

“That the demang under the
Head Railway Board be reduced by
Rs. 100.”

[Need to construct flyovers
near Kalipahar; and Dhadka near
Asansol station and near Andal
station in Eastern Railway.
(265)1.

SHRI A. K. ROY (Dhanbad): I beg
to move:

“That the demand undey the Head

Railway Board be reduced to Re 1.”

[Failure to stop using gangmen

as domestic servantg by the offi-

cers in Danapur Division of Eas-
tern Railway. (277)].

“That the demand under the
Head Railway Board be reduced to
Re, 1"

[Failure to utilise the services
of the Panchayats arvund the
rail line for protection and
stopping pilferage. (278)],

“That' the demand under the
Head Railway Board be reduced to
Re, 1.7

[Failure to maintain fue] econo-
my by using correct type of coal.
2m].
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“That the demanq under the
Head Railway Board be reduceq to
Re, 1.

[Failure to stop pilferage of Lthe
railway property. (280)].

“That the demand under the
Head Railway Board be reduceq to
Re_ 1.”

[Failure to pay bonus tp the
railway workmen. (281)].

“That the demand under the
Head Railway Board be reduceg to
Re' Ll’

[Failure to maintain punctuality
of Rajdhani Express between
New Delhi and Howrah, (282)].

“That' the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Retenchment of casual gang-
men in Danapur Division of
Eastern Railway (283)].

“That the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Failure to reinstate victimised
workers in Dhanbad Division of
Eastern Railway. (284)].

“That the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Withdrawa] of two bogieg for
Delhi which used to be attached
with Jammu Tawi Express at
Dhanbad, (285)]

“That the demand under the
Head Railway Board be reduced by
Rs, 100.”

[Failure to provide train ser-
vice between Dhanbad and Sindri
vig Pradhan Khanta in Eastern
Railway. (286)],

“That the demand wunder the
Heag Railway Board be reduced by
Rs. 100.”
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[Failure to speed up Dhanbad-
Chandrapura-Bokaro Train in
Eastery Railway. (287)[.

“That the demang under the
Head Railway Board be reduced by
Rs. 100.”

Failure to provide a new halt
in the passenger train between
Kalubathan and Ambora in
Eastern Railway. (288)].

“Phat the demandq under the
Head Railway Board be reduced ny
Rs. 100.”

[Failure to provide over-bridge
and approach road to Pradhan
Khanta station in Eastern Rail-
way. (289)].

“That' the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Failure to provide one more
passenger train between Gomoh
and Gaya (200)]

“That the demand under the Head
Railway Board be reduced by
Rs, 100.”

[Need for change of timings of
Rajdhani Express from Saturday
to Fraiday from Delhi anq from
Monday to Sunday from How-
rah. (291)].

“That the demand wunder the
Head Railway Board be reduced by
Rs. 100.”

[Failure to provide wagons to
the refractory factories in Dhan-
bad district. (292)].

“That the demand under the
Head Railway Board be reduced by
Rs. 100.”

{Failure to provide light, water
and cleanliness in the passenger
trains in Bihar. (293)].

“That' the demand under the
Head Railway Board be reduced by
Rs. 100.”

[Need for extension of Rall-
wayg to Santhal Paraganas (Godda
area) in [Eastern Railway.
(204)).

SHRIMATI PARVATHI KRISH-

NAN (Coimbatore); I beg to move:
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“That the demang under 1ihe
ﬁadl §sﬂway Board be reduced to

[Refusal tp grant the just
and a unamimoug demand of
bonug to all railway employees at
the rate of mimimum of 8.33 per
cent, (333)]

“That the demand under the
head Railway Board be reduced io
Re. 1.

[Refusal to grant recognition
to the Indian Railway Workers'
Federation (334)).

“That the demand under the
head Railway Board be reduced to
Re. 1.

[Faiiure to evolve a new indus-
trial relations policy and to en-
sure democratic procedures in
dealing with workers’ problems in
railwayg (335)]

“That the demand under the
head Railway Board be reduced to
Re. 1.”

[Failure to replace overaged
rolling stock in systematic manner
and utilising all resources availa-
ble within the country to thig end
(336)].

“That the demand wunder the
head Railway Board be reduced to
Re. 1.”

[Failure in evolving an integ-
rated transport policy for the
country thug resulting in loss to
the railways due to avoidable
competition (337)].

“That the demand under the
head Railway Board be reduced io
Re. 1.7

[Failure to adequately cater 1o
the demands of passengers and
freight traffic in the country

(338)].

“That the demand under the head
Railway Board be reduced to Re. 1.”

[Failure to abolish the Railway
Board and restructure the ad-

ministration in keeping with the
requirements of taday (339)]

“That the demand under the head
Railway Board be reduced to Re. 1.”

[Inordinate delaygs in dealing
with staff problems and thereby
generating undue points of frie-
tion (340)1

“That the demand under the head
Railway Board be reduced to Re. 1.

[Failure tp supply pay slips to all
employees throughout the rail.
ways which will also generate
fresh employment (241)]

“That the demand under the head
Railway Board be reduced to Re, 1."”

| Failure to increase the number
of posts in the ministerial servi-
ces to avoid heavy workload,
delays and overtime to staff (342)]

“That the demand under the head
Railway Board be reduced by
Rs. 100",

{Delay in absorbing apprentices
in commercial group to the extent
of 50 »er cent (343)]

“That the demand under the head
Railway Board be reduced by
Rs. 100.” :

[Faulure to take the steps neces-
sary to ensure employment to one
dependent/family member of em.
ployees in railways (344))

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Failure to settle the grievan.
ces of the mobile clerks (345))

“That the demand under the head
Railway Board be reduced by
Rs. 100." .

[Failure to treat T.T.Es. as run.
ning staff and failure to provide
them with adequate rest room
facilitles, and desk facilities in
coaches (346)]
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“That the demand under the head
Railway Board be reduced by
Rs, 100"

[Undue harassment of T.T Es.
under plea of checking corruption
(347)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to departmentalise cater-
ing in the dining car of Assam
Mail when the existing contract
expires on 1st April, 1979 (348))

“That the demand under the head
Rallway Board be reduced by
Rs. 100.”

[Need to dieselise the Nilgiri
Express and speed up the train to
serve the needs of the travelling
public Coimbatore, Salem and
Nilgir! Districts of Tamil Nadu
(349)]

“That the demand under the head
Railway Board be reduced by
RS. lﬂﬂ."

[Continued violation of rules
on the Hassan-Mangalore Project,
carrying sixty {0 seventy labour.
e1s in lorries through ghat yoads
and endangering the safety of the
labourers (350)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need for restoration of “rains
Nos, 673-674 in the Southern Rail-
way which serves the passenger
traffic of educational institutions,
public sector enterprises, indus.
trial establishments and Govern.
ment offices in and around Tiru-
chirapalli (351)]

“That the demand under the hend

Railway Board be reduced by
Rs. 100

[Failure of the railway adminis.
tration to declare Arokonam as
‘C’ class in keeping with other
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organisations such as tne F.CI,
(352)1]

“That the demand under the head
Railway Board be reduced by
Rs. 100,

[Failure to make all pension
rules applicable to railway em.-
ployees who retired prior to 1973
causing extreme hardship to old.
aged pensioners and resulting in
discriminatory treatment between
one pensioner and another espe-
cially in respect of pensions for
disabled children (353)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to connect Ranchi with
Madras by linking a portion of
the train to Bokaro Steel City-
Madras Expresses (354)].

“That the demand under the head
Repairs and Maintenance of Motive
Power be reduced to Re. 1.”

[Failure to ensure proper in-
dents for spare parts in all work.
shops resulting in “cannibalising’”
and faulty maintenance of run-
ning stock, both locomotives and
wagons and coaches (355)]

“That the demand under the head
Assets—Acquisition, Construction
and Replacement be reduced to
Re. 1.7

[Failure to undertake gauge
conversion of the Dindigul-Tuti-
corin metre gauge on Southern
Railway resulting in hardships (o
passenger ‘traffic and losg fo
freight irafic through pilferage
and delays at transhipment points
(356) 1

SHRI R. VENKATARAMAN (Mad.

ras South): I beg to move:

“That the demand under the head
Railway Board be reduced to Re. 1.

[Delay in undertaking the gauge
conversion of the Dindigul-Tuti.
corin part of Southern Railway
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thereby seriously affecting the
development of the districts in
that region (858))

“That the demand under the head
HRailway Board be reduced to Rz, 1.7

[Failure to grant the demand
of bonus to the railway emplo-
yees and redeeming the pledges of
the Janata Party’s eleclion mani.
festo (373)]

PROF. P. G. MAVALANKAR
{Gandhi Nagar): 1 beg to move:

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need for legislation with a
view to catering to the modern
requirements and the special
situations of the Railways .n the
foreseable future (382)]

“That the demand under the lhead
Railway Board be reduced bhy
Rs. 100"

[Failure to bring about the
desired restructuring of the Rail-
way Board so as {o eliminate the
obsolete rules and cenditions of
working, built over a period of
more than seven decades (383)]

“That the demand under the head
Railway Board be reduced by
Rs. 100" .

[Need to reform the organisa-
tional pattern and working appa-
ratus of the Railway Board in
order to get rid of the excessive
thureaucratism and over lordship
which have continuously grown
gince the Indian Railway Board
Act of 1905 (384))

“That the demand under the head
Railway Board be reduced by
Rs. 160"

[Need to spend on a prioity
basis, more attention and funds
on the problem of ‘modernisation
of the Railways in various forms
and ways (885)]

“That the jemand under the head
Railway Board be reduced by
Rs. 100"

[Failure to allocate further
funds from both the Railway sur.
pluses and the general budgelary
resources for the speedy, sensible,
and balanced all-round develop-
ment of the Railways (386)]

“That the demand under the head
Railway Board be reduced by
Rs, 100.”

[Failure to start taking active
and concrete steps in the diree-
tion of the construction of the
Bhavnagar.Tarapore new railway
line in Gujarat, even though the
survey works of the proposed line
have long been completeq and
the successive Governments of
Gujarat have repeatedly assured
all possible assistance in this re-
gard including an undertaken to
meet the deficit in the initial
period of some years (387)]

“That the demand under the head
Railway Board be reduced Ly
Rs. 100"

[Need to speed up the com.
pletion of the conversion from
metre gauge to broad gauge of
the Viramgam-Rajkot.Jamanagar-
Okha line in Saurashtra, Gujarat
(388)]

“That the demand under the head
Rajlway Board be reduced by
Hs- 100_”

[Failure to take up on priority
bagis the work of conversion
from metre gauge to broad gauge
of the Delhi-Ahmedabad railway
line (389)]

“That the demand under the head
Railway Board be reduced by
Rs. 100,

[Need to accelerate the cons.
truction work of new railway
broad gauge line Nadiad-Kapad-
wanj Modasa in Gujarat (390)].
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“That the demand under the head

Railway Board be reduced Ly
Rs. 100"

[Neeq to extend the projected
new railway line from Modasa
to Shamlaji, a place of pilgr-
mage in North Gujarat (391)Y
*That the demand under the head

Railway Board be reduced by
Rs. 100"

[Need to speed up ueveral
passenger and express trains in
Saurashtra region of Gujarat
(392) ]

“That the demand under the head
Railway Board be reduced by
Ps. 100"

[Failure to start a number of
existing trains particularly 1n
North Gujarat, which stood can.
celled for a considerable period
of time due to sghortage of coal
(393)1

“That the demand wunder the
head Railway Board be reduced by
Rs. 100"

[Need to start an additional
daily BExpress passenger train
between Ahmedabad and Bombay
to meet the confiinually heavy
traffic on this route (394)]
“That the demand under the head

Railway Board be reduced by
Rs. 100,”

[Need to run the promised
super fast all second class train
beween Ahmedabad and New
Delhi, via Anand and Godhra,
and not via Baroda, so ag to save
the time of the journey and the
fare money of the travelling
passengers (395)]

“That the demand under the
head Railway Board be reduced by
Rs. 100.”

[Need to provide an air-condi-
tioneg second clasg two tier
sleeper coach omr the promised
super fagt train from Ahmedabad
to New Delhi which 4is being
Inaugurated in May, 1879 (396)]
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“That the demand under the head

Railway Board be reduced hy
Rs. 100"

[Need to run special addi~
tional fast trains between (a)
Ahmedabad and Baroda, and (b
Baroda and Bulsar for the con.
venjence of thousands of daily
commuters-students, workers angd
employees on these sectors (397)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to speed up the Sabar-
mati Express, which at present is
running as an Express beiween
Ahmedabad and Baroda only, and
is running as a local train up to
Varanasi (398)]

“That the demand under the hecad
Railway Board be reduced by
Rs. 100"

[Need to start u new Ahmeda-
bad.Amritsar Express train {or
the convenience of people from
Punjab, Delhi and surrounding
regions in Northern India living
and working in Ahmedabad and
other cities and towns in Gujarat
(399)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to private bigger and
better leg-room space for the ACC
Chair Cars in the ‘Rajdhani’ Ex-
press trains. (400)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to provide a small pitiow,
on rent, to passengers travelling
all night on the “Rajdhani” Ex-
press trains by ACC Chair Cars
(401)]

“That the demand under the hoad

Railway Board be reduced by
Rs. 100"

[Failure to check effectively
and urgently the prevailing mal.
practices throughout the country
in the matter of reservation of
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berths and seats, particularly for
long distance travels (402))

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to give better housing
and educational facilitieg 10 the
railway employees of wvarious
railway colonies. particularly nt
the Sabarmati Railway Colony
near Ahmedabad (403)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to strengthen the Re-
search and Planning Wings of the
railways (404)]

“That the demand under the head
Railway Board be reduced by
Rs. 100

|Need to evaluate the waorking
of the staff training colleges of
the Rallways with a view to
making them better equipped fer
the tasks and challenges facing
the Railways in the years ahead
(4051)

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to provide living gsheds
for the “Yatri Sahayaks” at the
more busy and major railway
stations all over the country
(406) ]

*That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to improve and streng-
then the daily suburban rail tra.
fiic in Bombay on both the West-
ern and the Central Railways
(407)]

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Failure to root out to a signi-
ficant extent the prevailing bottle-

"necks in the movement of wagons
(408) ]

““That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Failure to eliminate corruption
in the matter of allotment of wa.
gons for speedy and timely move-
ments of various goods and arti-
cles. particularly perishable goods,
fruits and salt (409)]

*“That the demand under the head
Railway Board be reduced by
Rs. 100 '

[Failure of the Railway Ad-
ministration to coordinate with
the Ministry of Energy in
the matter of regular and
quick supply of coal to
textile mills, fertilisers, power
stations and hundreds of other
factories throughout the country
(410)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to extend and improve
the railway facilities between
Ahmedabad and Gandhinagar
(capital of Gujarat) and in the
Gandhinagar District (411)]

“That the demand under the head
Railway Board be reduced by
Rs. 100"

[Need to extend the con.
cessional railway facilities to
voluntary organisations of repute
and long standing (412)]

“That the demand under the head
Railway ~Board be reduced by
R& 100,"

[Need to give urgent attention
to the construction of the broad
gauge line from Gandhidham to
Lakhpat in the Kutch region of
Gujarat (413)]
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S8HRI GIRIDHAR GOMANGO:
(Koraput): 1 beg to move:

“That the demand under the head
Miscellaneous Expenditure be re-
duced by Rs, 100.”

[Need for immediate repair and
construction of class rooms of
Railway Middle School, Rayagada
and its upgradation up to Higher
Secondary level (414)]

“That the demand under the head
Miscellaneous Expenditure be re-
duced by Rs, 100.”

INeed for release of Railway
land in the town of Rayagada to
the State Government of Orissa
for official purposes (415)]
“That the demand under the head

Miscellaneous Expenditure be re-
duced by Rs, 100.”

|Need for utilisation of Railway
vacant land of Rayagada for pro-
ductive and purposeful purpnses
(416)]

“That the demand undey the head
Miscellaneous Expenditure be re-
duced by Rs, 100.”

[Need for having a retinng
room at Rayagada station (417)]

“That the demand under the
head Miscellaneous Expenditure be
reduced by Rs, 100.”

[Need for immediate construc.
tion of over-bridge at level cross-
ing of Rayagada town (418)]
“That the demand undey the head

Miscellaneous Expenditure be re-
duced by Rs, 100.”

[Need for construction of a new
railway station at Sartheli bet-
ween Bisam.Cuttack and Dockhal
station for trains (418)]

“That the demand under the head
Repairs and Maintenance of Perma-
nent Way and Works be reduced
by Rs. 100.

[Need for construction of rail-
way line from Koraput to Raya-
gada via bauxite deposits of the
district (420)]
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“That the demand under the head
Repairs and Maintenance of Perma.-
nent Way and Works be reduced
by Rs. 100"

[Need for immediate decision
for construction of double line

from Vizayanagaram to Titlagarh
(421)]

“That the demand under the head
Repairs and Maintenance of Perma-
nent Way and Works be reduced
by Rs. 100.”

[Need for running of gouds
trains on Kolhavallasa.Kirondal
railway hine for the transportation
of industrial and agricultural pro-
ducts (422)]

“That the demang under the head
Repairs and Maintenance of Perma-
nent Way and Works be reduced
by Rs. 100.”

[Failure to include the cons.
truction of Koraput-Parvatipuram
new railway line in the financial
year 1979-80 ag this line is meant
for the transportation of bauxite
oreg of the district and other es-
sential goods (423)]

“That the demand under the head
Repairs and Maintenance of Per-

manent Way and Works be reduced
by Rs. 100.”

{Failure to provide the separate
allocation of fundg for tribal areas
of the country for the construce
tion of railway lines in the Sixth
Five Year Plan (424)].

“That the demand under the head
Repairg and Maintenance of Per-
manent Way and Works be reduced
by Rs. 100.”

[Failure to convert Naupada—
Gunupur narrow. gauge line into
broad gauge line and extend it up
to Rayagada (425)].

“That the demand under the head
Repairs and Maintenance of Per-
manent Way and Works be reduced
by Es. 100

L)
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[Failure to expedite the survey
of new railway lineg in the State
of Orissa (426)].

DR. P. V. PERIASAMY (Krishna-

giri): 1 beg to move:—

“That the demand under the head
Railway Board be reduced to Re, 1.”

[Failure {0 decentralise the
powerg of the Railway Board and
to empower the Zonal Railways
with adequate delegated powers
(427 1.

“That the demand under the head
Railway Board be reduced to Re. 1.”

[Failure to restructure the
Failway Board (428))].

“That the demand under the head
TRailway Board be reduced to Re, 1.”

[Giving office accommodation to
All India Railwaymen's Federa-
tion in Rail Bhavan and the tole-
rance by officials of the Railway
Board of the interference from
the office-bears of the Federation
(429)1.
“That the demand under the head
Railway Board be reduced to Re, 1.”
[Abolition of the posts of Ad-
ditional Members of the Board
and creation of more posts of
Directors in the Reilway Board.
(430)].
“That the demand under the head
Tailway Board be reduuced to
Re. 1" :

[Failure of the Railway Board
to have proper coordination with
the administrative Ministries
about the wagon requirements
(4311

“That the demand under the head
Railway Board be reduced to Re, 1."

[Failure of the Railway Board to
have a scientific and modern com-
puterised wagon turn-round sys-
tem (432)].

“That the demand under the head
Railway Board be reduced by
Rs. 100."

[Imposition of Hindi by offering
awardg in cash and out of way
promotions to the employees who
would do all the work in Hindi
(433) 1.

“That the demand under the head
Railway Board be reduced by
Rs. 100.”

[Attitude of the Railway Board
in sending the directiveg only in
Hindi to Zonal Railways, particu-
larly to Southern Railway and
South-Central Railway (434)].

“That the demand under the head
General Superintendence and Ser-
vices be reduced to Re. 1.”

[Failure to reduce administra-
tive expenditure of the Railway
Board (435)].

“That the demand under the head
General Superintendence and Ser-
vices be reduced to Re. 1.”

[Need to run more suburban
traing to reduce peak period con-
gestion, particularly in the Wes-
tern Railway suburban system
(438) 1.

“That the demand under the head
Repairs and Maintenance of Per--
manent way and Works be reduced
to Re. 1.7

[Failure to check the increasing
accidents on the Railways which
are mainly due to inadequate
maintenance of the rail gystem
(43D1.

“That the demand under the head
Repairs and Maintenance of Per-
nent Way and Works be reduced to
Re, 1»

[Need to renovate the metre
gauge track in Tamil Nadu (438)].

“That the demand under the head
Repairs and Maintenance of Carri-
ages and Wagons be reduced to
Re. 1.!'

[Need to improve the system of
maintenance of carriages and wag-
ons, particularly the wagons which
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[Dr. P. V. Periasamy]

carry perishable commodities over
long distance, and also food items
like fish and meat (439)].

‘Need the demand under the head
Repairs and Maintenance of Carria-
ges and Wagong be reduced to
Re. 1"

[Need to increase the number of
closed wagong by converting all the
open wagons available now (440)].

“That the demand under the head
Repairs and Maintenance of Plant
and Equipment be reduced to Re. 1.”

[Failure to modernise the 40
railway workshops where the
equipment and machinery have
become out.dated (441)].

“That the demand under the head
Repairg and Maintenance of Plant
and Equipment be reduced to Fe. 1.

[Failure to up-date the scientific
equipment at Integral Coach Fac-
tory, Perambur, Madras (442)],

“That the demand under the he-
ad Staff Welfare and Amenities be
reduuced to Re. 1.”

[Failure to regularise the casual
labour working on the Railways
(443)].

“That the demand under the head
Staff Welfare and Amenities be re-
duced to Re. 1

[Failure to give pensionary and
other such benefits to the casual
isbour on the Rallways (44)].

“That the demand under the head
Staff Welfare and Amenities be re-
duced by Rs. 100.”

[Need to provide minimum faci-
litieg like residential accommoda-
tion, educational and medical to
the staff working in way-side
stations (445)],

“That the demand under the head
Staft Welfare and Amenitie; be re-
duced by Rs. 100.”

[Need to open TB clinics in the
Railway Hospitals (448) ],

“That the demand under the head
Miscellaneous Working Expenses be
reduced by Es. 100.”

[Failure to introduce the system
of announcement at railway sta-
tions in Tamil, Telugu, Malaya-
lam and Kannada at pilgrim cen.
tres like Allahabad, Mughalsarai,
Banaras and Patna (447)].

“That the demand under the head
Miscellaneoug Working Expenses be
reduced by Rs. 100.”

[Failure to put reservation
charts in Tamil, Telugu, Malaya-
lam and Kannada at pilgrim cen-
tres like Allahabad, Mughalsarai,
Banaras and Patna (448)].

MR. CHAIRMAN: The cut motions
are also before the House,

SHRI P. K. DEO (Kalahandi):
Madam Chairman, while moving the
varioug cut motions standing in my
name, I would like to utilise the few
minutes at my disposal to Cut Motion
No. 248, which is as follows:

“Needq for constructing Amagura-
Jaipatna- Bhawanipatne- Lanjigarh
Road railway line in view of the
Upper Indravati Multipurpose Pro-
ject and occurrence of abundant
high gradebsuxite depesit in the
area”
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14.47 hrs.
[Mgr DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: Sir, in
this regard I would like to point out
that during the discussion of the rep-
resentatives of the Orissa Govern-
ment with the Railway Convention
Committee, it transpired that the
Government of Orissa are anxious to
open up the Bauxite resources in
Orissa which have been found on the
various hill tops of Koraput and
Kalahandi Districts. From the latest
report it hag been found that there
are two largest deposits of high grade
bauxite in Orissa, ie., the Panchpat-
mali in Koraput District with an esti-
mated reserve of 316.98 million tons
and the Baflamali in Kalahandi Dis~
tric; with an estimated reserve of
195.73 million tons of high grade Bau-
xite ore The Panchpatmalj in Kora-
put is quite close to Koraput which is
served by a broad-gauge railway line,
and if a branch line could be extend-
ed to a few miles, it can easily serve
perhaps the Alumina Plant of Orissa
which ig coming up in the Koraput
area. To tap the resources of Bafla-
mali which has a reserve of 195.73
million tons of high grade bauxite ore,
it is due to the farsightedness of my
friend, Shri Barnala, who is sitting
here, that the multi-purpose Indravati
project has been taken up, which will
generate 600 MW of hydro power, at
the same time which will irrigate 5-1/2
lakh acres of cultivable land in
Kalahandi District. I would like to
point out that for an integrated alu-
minium project, electricity should be
considered as the raw material be-
cause it is an electro-metallurgical
process and for that the real choice
of an integrated aluminium plant will
be Jaipatna. So, ag you said, for the
industrial growth of this country you
will find that where cheap electricity
is available, that becomes the gravitat-
ing point for locating all the various
eleetro-metallurgical and electro-che-
mical industries. So, taking into con-
sideration the location of the hydro-
electric power stations of 600 MW at

Jaipatna, it may not be ignored from
the railway map of Orissa. When you
draw a picture of the railway map,
you must put Jaipatna in its proper
place and the railway line connecting
Jaipatna will be justified by provid-
ing an infranstructure there so that
there can be a proper industrial deve-
lopment round about the periphery o!
Jaipatna specially with the availabi-
lity of a large amount of high grade
bauxite ore... which could beeasily
brought to the power house by rope-
ways., Otherwise. if we locate the
aluminium plant at some other place
due to political congsideratigns, the
Railway Minister, as a professor Pf
physics, knows very well that it will
mean of loss of electricity in trans-
misslon which in the present circums-
tances we cannot afford. So, this alu-
minium plant has to be located as
near the power house as possible.

In this regard, I have been writing off
and on to the Railway Minister, and
he has always replied to me saying
that it will be considered at the appro-
priate time and in the appropri_ate
manner. The other day in the Rajya
Sabha, while replying to a question,
Shri Sheo Narain, the Minister of
Railways, stated that so far as Orissa
is comcerned, in that area they are
taking up the survey of the Koraput-
Parvatipuram and the Koraput-Rai-
gada alignment. I would like to point
out in this connection that in the pre~
gent glignment there are high grad?—
ents and there are 32 tunnels. Acc_l-
dents are quite cammmd o: esg'ecim: eelﬁ
the rainy geason, there have

so many landslides. So, that mistake:
should not be repeated by having 2a
railway line from Koraput to Parvati-
puram or Koraput to Raigads, because:
it will pass through the same gradient,
So, T would like to submit that taking
into consideration all these factors, he
ghould immediately order a prelimi-
nary survey of the Amagura-Jaipatna-
Bhawanipatna-Lanjigarh Road rail-
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best may be taken up by the Railway
Minister.

As early as 10685, this railway line
wag surveyed and study wag made of
the techno-economic aspects of the
project. At that time it was estimat-
ed to cost Rs. 16.31 crores, yielding a
return of 3.32 per cent in six years,
and 4.38 per cent in the eleventh year
‘of the opening of the railway line, It
was dropped at that time because it
wag not considered to be economically
feasible. But now, in view of the
icommissioning of the multi-purpose
Indravati Project and the discovery of
this high grade bauxite reserves in the
«east coast, I am sure that if a dispas-
sionate and impartial state is made,
it will be found that this railway line
will be highly remunerative. There-
fore, top priority should be given to
this line.

I would like to point out that ac-
cording to the latest thinking of the
Planning Commission, in order to meet
the social development needs of the
tribal communities, Government may
consider waiving of the requirement
of return on the capital investment in
new lineg in tribal areas. This streng-
thens my argument ag it ig a predo-
minately tribal area. So, all these con-
siderations, if at all, should be waived,
and top priority should be given for
the construction of thjs line, After
we get 54 lakh acres of irrigated hin-
“terland, there will be tremendoug acti-
vity in the agricultural field also.

It will also be remunerative. I can
teiterate and reassure the Railway
Minister that the entire comstruclion
of railway lines in future should be
considered from a national angle, from
a national perspective and there
should not be any politicg in it. It
thould not be considered from a paro-
chial angle. I think the Railway
Minister in his reply will give an
affirmative reply to my points in this
regard.
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SHRI A. R. BADRI NARAYAN
(Shimoga): 1 am thankful to you for
having given me this opportunity of
speaking on the Railway Budget and
my cut motions. T sent about 12 cut
motions and they pertain to my
State of Karnataka.

Most of the requests from several
States appear to be that all the metre
gauge lines in the State have to be
converted intp broad gauge. That is
to secure the continuity of transpor-
tation and avoid the hurdles of
transport, ] realise that the imple-
mentation of the conversions, is very
difficult, not only because of the non-
availability of funds but also because
of other difficulties. I know that the
original thinking of the Central Gov-
ernment, as also the Railway Board
wag to upgrade the gauges all over
the country subject to maintaining,
one through metre gauge link between
the north and the south. The metre
gauge actounts for 38 per cent of the
total rail strength, I would suggest
that the metre gauge, if it cannot be

MARCH 16, 1070

and D.5.G, (Riys) 380

converted into broad gauge, as it
takes a lot of time—I am aware and
also a lot of money-—pending avail-
ability of funds and also the removal
of various hurdles in this attempt, I
would like to impresg upon the Rail-
way Minister that at least, there must
be systematic planning. We, in
Karnataka, have been asking for the
conversion of the Bangalore-Mysore
metre gauge, into broad gauge as also
for the early conversion of Bangalore-
Miraj line into broad gauge and also
the line between Hubli-Hospet be
converted into broad gauge. What I
am suggesting is that it should not be
an ad hoc affair, that, as and when
the pressure arises and as and when
the demands are made, you yield to
the politica] pressure or some local
influence, but it should be one of
organizing and planning to see how
best the traffic communication in the
railways is made convenient and
continuous. So, I would suggest that

you may consider the proposal on
how best, even under the existing
difficulties, under the metre-gauge

facilities, you are going to connect
South to the North. The crux of the
point is, that it is not as if we want
metre gauge to be converted into
broad-gauge just for its own sake.
We want continuity of the railway line
and avoiding the transhipment and
unnecessary expense of transport and
other factors. You could have a sort
of an overall plan on how best to have
the smooth inter-communication bet-
ween the States—whether they be in
the North or in the South—and to
have a continuity of railway lines. In
that view only, I would suggest that
You would ensure the existing metre.
gauge network be made commercially
worthwhile, What we want is con-
tinuity. It should not be broken.
Suppose you convert a portion of the
metre-gauge into broad-gauge and
you leave it at that; then, some por-
tion goes in the broad-gauge and some
portion goes in the metre-gauge. This
createg unnecessary troubles. From
Bangalore to Delhi, we have to go via
Madrag before coming to Delhi, If
Guntaka] had broad gauge connec-



381 DG (Riy) 1070-80 PHALGUNA 25, 1800 (SAKA) and DGS (Rlys) 382

nection, then it would have given us
a direct line to come to Delhi It is
like a erow flight if 3 satreight line
from Bangalore to Delhi is done.
Now, we have not to go to Madras
before coming to Delhi.

You can plan out this thing, instead
of creating some hardships or difficul-
ty. 1 would like you to have a Mas-
ter Plan each {for the Metre-gauge
and the Broad-gauge, so as to bring
down the overheads and have the
continuity of either the passenger or
the goods services. This is one sug-
gestion, 1T make for your kind consi-
deration.

I appeal to you, because I know
that you have been very earnest, very
considerate, and you want to achieve
something during your tenure of
office as a Rasilway Minister. So, I
put it to you. There are so many
small requests and big requesty as
well, which we ean get done through
letters. Sometimes you concede and
sometimes you do not.

PROF. MADHU DANDAVATE:
Sometimes I am accepting.

SHRI A. R. BADRI NARAYAN:
So, Sir, 1 am appealing to you, because
I know you earnestly do something.
I would request you to kindly have
a recruitment office set up in Banga-
lore. You know this iz a very very
important place, being centrally
located. It iz a beautiful place, with
its climate and its surroundings. You
should all indeed be proud of having
& place like Bangalore and we would
like you to have it happily connected
by railways.

PROF. MADHU DANDAVATE: 1
have enjoyed that place for 18
months!

SHRI A. R. BADRI NARAYAN:
Not in the central jail. I would like
you to be a free bird and enjoy the
free atmosphere. Hence, I would
request you to have the recruitment

office set up in Bangalore for recruit-
ment to all the services in the rail=-
ways of persons belonging to Karna=-
taka State, thereby ensuring appoint.
ments to the posts carrying pay of
Rs. 500 and below in various railway
undertakings. 1 may tell you in this
connection that young Karnataka
men are not like others, willing to
migrate to other places. They want
to stay there and work there, 1f you
cannot provide some places to our
young boys, it would be very difficult
for ug to solve unemployment. I
would like vou to give adequate op-
porturuties in the railways for per-
sons belonging to the Karnataka
State.

So, once again I plead for the con-
version of the Bangalore-Mysore
metre-gauge to broad-gauge, and the
rapid completion of Bangalore-
Guntukal, to go vie Hyderabad to
Delhi and for the construction of
Hubli-Karwar railway line because
of the transport of iron-ore. I hope
you have noted down my requestz and
you will attend to all these matters.
I would like you to have a master~
plan for the conversion of metre-
gauge into broad-gauge railway line,
and for continuity in the two gauges.
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MR. DEPUTY-SPEAKER: The hon.
Member may continue next time,

Now we take up the next item.

15.29 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
TwENTY-NINTH REpPORT

MR. DEPUTY-SPEAKER: The
House will now take up Private Mem-
bers’ Business.

Shri Gomango.
SHRI GIRIDHAR GOMANGO

(Koraput): Sir, I beg to move the
following: —

“That this House do agree with
the Twenty-ninth Report of the
. Committee on Private Members'
Bills and Resolutions presented to
the House on the 15th March, 1879.”

MR. DEPUTY.SPEAKER: Motion
moved:

“That this House do agree with
the Twenty-ninth Report of the
Committee on Private Members’
Billg and Resolutions presented to
the House on the 15th March, 1879.”

Mr. Purnanarayan Sinha, you wan-
ted to say something.

SHRI PURNANARAYAN SINHA
(Tezpur): Mr. Deputy Speaker, Sir,
as you know, there iz a committee
sitting to impresg upon the Govern-
ment gbout the categorisation of Bills.
There are a large number of hon.
Members who have tabled various
non-official Bills, You will remem-
ber that there was a discussion on the
flood situation. This discussion was
held on two days. Thig discussion
hag not concluded as yet. There are
some resojutivns which are very
important, which are far below on the
serial g in the list. Therefore,
sompg . decigion should be taken on this
in offler to bring forward the import-
ant subjects for discussion in the

or there should be a special
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session, altogether for Non-official
Billg and Resolutions of the Members
so that the Members may feel that
their subjects are considered for dis-
cussion and they may also be given
assurance that the Resolutions or the
Bills moved by them are taken up by
the Government for discussion. But
T think this report which is before me,
has excluded the old ones and brought
forward the new ones. I would there-
fore request that the Private Mem-
bers’ Bills and Resolutions may be
taken up by the House for considera-
tion with due priority. This is my
submission.

v

MR. DEPUTY.SPEAKER: Ag far as
our submission goes, in the case of
the Private Members' Bills, the Com-
mittee goes into the importance of
the iopicality of the Bill or otherwise
and then it decides on this. It some-
times happeng that some Members
have asked for recategorisation—they
go to the Committee and explain the
position—of their Bills or Resolutions
as the case may be. There are al-
ready, I think, about 15 Bills pending
in the ‘A' Category ang there are
several which are in the ‘B’ Category.
So, the Committee is seized of that
and every time when a new request
comes from the Members concerned
and they do take decision on that. It
does not mean that new Bills are
taken up and the old Billg are relega-
ted. It is not like that, It could be
that any of the Private Bill might
have been considered by the Com-
mittee when the Member concerned
asked for its recategorisation because
of its importance. So, 1 would
:‘equest you to write to the Commit.
ee,

SHRI PURNANARAYAN SINHA: 1
have made a request to recategorise
my Bill on Members’ Salaries and
Allowances from ‘B’ to ‘A’ so that it
may be taken up for discussion. But
I am sorry to know that it has not
been done as yet.



